CENTRAL ADMINISTRATIVE TRIBUNAL ALLA!ABAD BENCH

allahabad this the Q" day of Recomdyr . 1994,

‘ 3 3
Hon' ble Mr, Justice B.C. Saksena, Vlce7Cha1rman
Hon!'ble NI, K. Muthukumer, Administrative Membe r

e

Originasl Applicstion no. 83 0f 1992,

1
|

|
X, Dilip Kuﬁar,s/o sriAOmiFrakash,,Guard, Railway
Guarter no. 511B, Lslitnagar, Allshabad.

2. Fradeep Kumar Yadav, S/o sri K.L. Yadav, R/©O
367/322, !Mohatshimganj, Allehievad.

e e e ¢ AuplicantS.i

; 1 ‘\

Counsel for tbe Applicent spi sunil Rai ‘
1 ‘\

| vers us

[ |
l. The UniOL of Indie through the General lanager,
N. Rly. Beroda House,‘New Delhi. :

2, The Divisional Reilway hgneger, Northern Railway,
Allehabac., ‘
Fa The senﬂor Divisional‘Fommercial Superintendent

N. Rly Allahabad.

4, The senior DivisionalzLerscnnel Officer, N. Rly
Allahabad. “

O The se¢nior DivisionalﬂAccounts Uf ficer, N. Rly,
Allehabed. 1

| ..+ Respond:nts

i
Counsel for the Respondentg Sti A.V. Srivasteve/Pi Mathur
sri B.B. Paul.
| |

ﬁlongwiih
Original ap-licetion no. 406 of 1994
| (1

1. SubhashiChandra, s/o sri Rajs Rem, R/o 407, Rejapur,
Distt. Aliahabad. | '

2. ﬁﬁﬁ%ﬂa@%ﬁ?r' >/o ®. Prasad, R/o 317, K D.S.A. Ground
\

9 Versus
i he Union of India through ihe General Manajer
E- Riil, Sa:oéa chse? ng 5§ih1? ; 1°

| |
S The Di#isional Railway il‘@anager, N. Rly Allahabad.

|

ey
{ : o |

|

:
§
L
|
|
]
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3. The senior Divisional Comuerciel, superintendent |

.++ FRespondents

B Originél Application no. 110 of 1993 ! | i

1. Syed Nizam Hussein, s/o syed Ali Hasean, Afa 29 yrs.
R/o NMohalla Chiktoli, P.S. Hussaindbed, P.0O.
Japla, District Palayum.

2. Ragubir sharan Kharwar, S/o Sri S. Sunderl, A/a 33 Yrs
R/o0 877-A Shastri Colony, Distt Mugalsasrai.

eo. Applicants

vers us ”»
gk Jnion of India, through General Meanager, N. aly I
Railway Board, Berods House, New Delri,
R ¢ hief Commerci nperingendent . Rly Barod
ouse.cNEM Deig%.s i b ke 4 ;
- pDivisibonal Railway lienacer, Northern Rai lway
Newab Yusuf Road, Allahabad.
o Seni :r Divisinal Commerciel Superintendent, "

N. Rly Nawab Yusuf Roac Allahabad.

..+« Respondenss

4, original Applicsation no. 39 of 93

1. Nirale singh, S/o n., singh, &/a 30 Yrs, R/P
Ram Basic \iicdalaya, Darcanj, Allahsbad.

24 Tarak hath Fandey, S/o B.D. Pancey, A/8 30 Yes.
R/o Village Kewalpur, Post Beri-Visa, District
Varanasi. . R

3. Kamla Kant shukla, 5/o P.N. Shukla, R/o Ram Besic
vidyalaye, Dareaanj, ~llchabad.

4, Amar Bath, $/o Mangru, R/c Ram Basic vidyalaye
Daraganj, Allahabed. ;

5§  gushil Kumar Tripathi, S/o K.S. Tripathi, R/0
viliage Laxshagreh, Post Laks hagarh (Handia),
Distt. Allshabaa.

6 shyam Shanker sShukla, s/o Sri R.s. sShukla, R/o0
Vaishno ashram Ram Basic Vidyalaya, Daraganj Distt.
Allahabad.

e T ——

veo ppli@ants.
Hersus

1. Union of India thrcugh Senerel senager Northemn ;

Railwagy, Baroda House, New DBelhi.

| i
i e sl




y | .
4 @/ | \,
® | |
| 7 3
i |
| 25 Chief Commercial superintendert, Norihern Rai lway
j Baroda House, New Delhﬂ | .
; |
§ 3. pivisional Railway Maneger, N Rly, Allahabad. '
\ ‘ i
- 8 4. Senior pivisional commercial supreinéendent ‘ ‘
o 7 N. ly allahabad. J | \
... Respondents \
i i
5. Criginal|Application ng. 38 of 1993 | }\
| ]
1. Fazal Karim. ~/o Mchd. Kadim, /o village Chakiya, §
House nc. 104/241 Rpost Office G.P.O. Distt Allahabad.
¢ i 2, Ajay Kashyap, s/o P.S.chshyap, R/o 63 J.K. Fourth .
| ~  ‘avenue, Railway Colony smith koad, Allehabad.
‘ ] ... Applicgnts '
i | "
< 4 == o Wersusfort o
I Xy Jnion of 1ndia, throagh General lanacer, Northern MRy
Rai lway, Raillway Board Baroda House N. Delhi.
= 2 {3*-2.§‘Eﬁ:@f‘CommerciaI”SUpn-;ﬁiendant,5N£¥Rly;8§pp,::;
= © Howse, New pelhis i b= =~ : it o =
} 3
- 3, Divisional Rai lway Manhager, Northern Railway Lot}
. allahacad. 11 H
s : = > P i
| 4, ' sSenicr ~ivisional Commercial superintendent. o
| ~ Northern Reilway Naw b Yusuf Road Allahebad. 1
!
e j PSR Responéanté. 2
‘ 1 :
\\_’///6{///griginal Application no. 32 of 1993 ;
Le Qamrul Hesan, Ale 29 Yrs s/o Leate sri S.N. Hasan,
R/c 121Dariyebad, J gighat, allahatad. | ko
| % ||
‘ ... Appliceb b
| |
: | |
Versus { |
Iy
5 i Snicn of India through Genral NManager N. Rly, Rly
Boapd Baroda HOuse hew Delhi.
| & Chief Commercial su:erintendent, N. Rly Bkroda,
4 1 House, Nev Delhi. | f




haio - 4

PIHL A e

T

3.
Ma
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e
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Divisional Failway lianeger, Northern Rai lway,
Nawab Yusf Road, Allahabad,

Senior Divisional Commercisl Superintendent,
Northern keailway Allghabag,

«+s+. Respondents '

Original A pplication no, 1782 cf 1992

Vinod Kumar sherms, ~/0 Shri Chabi Lal, R/0 17/A
Lahis Marg, Allahebad, ¥

ees Applicant

1. The Union of India through the op -irman, Railway
T Bt New pe LR T e R -

The Seneral Menager N, Rly Baroda House, New Delh:,

The DivisionaleailWay:ganager,~N.,Rly“ALLagpad;;*

gl

«+s+ Respondents .

Original Applicstion no. 1534 lof 1995

{ - . - - el i - S
Shyvem Naorain Singh, 3/0 R.N. Singh, R/o Will £ post
Jemauli, Distt,. Baksur, Bihar,

Ravindra Tripethi s/o0 sri S.C, Tripathi, R/o
Vill., Dharampur Ghurwa, Tehsil ~Phoolpur Allahabad,

Rem Bharat, S/o 3irdhari Lel, R/o Deogalpur, post
Mau Aima Distt., Allshavag,

«es Applicant

Versus
Jnion of India, through Secretary Railw:y Board,
Rafi Merg, New Delhi,
General Manager, Northern Rei lway, Railway Bhewan

(Baroda Hou®) New Delhi. \

Ruch




i
il % i

@ | 9*2/ |
. | s Ul 2 |

\ ‘ : .
3. Chief Qommercial Suggriniéndent. N. Rly Rciqahawan L i

(Barods House) New 1hi,

| 4., Divisionel Railway M@nager, lorthern Railway,
* D.R.M. |Office Nawab Yusuf Road, Allahabad.

7 J |
| § ' Senior DlVlleﬂdl Commercial superintendent; N. Rly

T
DoRoNl. Offl ce, A&;ahabad.
\

.o ReSponrents

¢ | | |
| no.352 of 1992 ! |
1
|

9. drqu‘al AppllCotloﬁ

‘ [
‘ le Rajendra pPrasead Pan$ey, S/o Sri S.P. Pandgy,
i R/o Vill Nanhcopur, p.0. Pahara, Distt. Mi¥zspur
| | Lol
& 13 =
s - ¥ 5 ‘l S g Sy BUvE Ol VeIS G!. e s r-‘: e f'_ PR rri S EoT
1 ‘ )
: ‘ g The ‘iniote i india lhrough seneral Manegel
- % i : _,,—.—~~9¢ew eigs - —— 1 e e TR e
lé 1 25 ;fThe ivisional Raiiwéy ;ianager, N Rly All
| :
2 | 3; Senior Divisional $o@@értial‘3npdt;ﬂﬁuiyh
£ : : Uf‘l e Allahabed. =T eren L
8 : =
1 s - ek
g ...+ Respondents

10, Orl%lnal App licetion no. 450 of 1994.

b sri F.N. Jaisawal, R/ 2295

L Rejendra Kumar, S/
higanj, Distt. Allahab~o.

Gandhi Nagar, Mutt

|

|

i

| |
| 5. Remeésh Chand, s/ol| sri Late Heri Lal, R/¢ 19/216
Luk}r Ganj, chttd Allasbed. }

|

|

cee Appliban'ts

VeIs us

| 1, Th Jpion of 1ndie through ithe General Menezer
. Rly paroda House, New De lhi.
2e jvisional Rcllw+y Manager, N. Rly Alletic

3 : : k
’ ior Divisionall Gommervial Superintehdent,

W e
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N. Rly, Allahabad.

1l.
I

2.

B o ABESS | 5

4,

124
l.

Ram Nirenjan singh, Ala 38 ¥rs, B/c sri R+ €ingh

cow R?Sponder ts

Criginal Application no. 400 of 1994

o
R/o 183-Alopibagh, Allshabead,

Km, Shashi Srivastaeve, A/A 26 Yrs, D/o Sri V.N.

Srivasteva, R/o 1 Dhinghwes Khothi, aAlopibagh,
Allshabad.

Cinesh Kumasr, Afa 33 Yrs, sflo sri G.S. Lel srivastave
R/o Village & Post sindhora, Distt. Mirzapur,

ess Applicénts

Union Of india, thriush General ;janag-r, Northern
Rei lway, Railway Board, Rarode House. N. Delhi P

Chief Fersonnel Officer, N. Rly, Barodes House.
“ew Delhi,

Divisional Railway Manager, Northern Reilwey, Nawab
Yusuf Road, Allahabead.

Senior Divisional Commercial Superintendent
N. Rly, Allahabad,

«++ Respondenss.
i

ol

-

Original Application no, 399 of 1994

Kadir Ahmed, s/o sri Abdul Ghafoor Khen, Afe 30 Yrs
R/o 182/K/1, A.D.A Coleony Raljroopur Allahabad,

Brijesh presad, $/o Sri Narain pPrssad, Afa 26 Yrs,
R/o 93-atiysra Roadm Alopibsgh A Llahabad,

Kemleséh singh, s5/o sri R.m Bali singh, a/a 37 Vrs,
R/c 129 Alopibagh, Alliehabad. :

Rajesh Kumar, s/o Narein Prasad, a/a 28 Yrs, R/o
544 Colonelganj, allahabead.

Arun Kant Srivaséve, S/® sri M.P. Srivasteva,
a/a 3% Yrs R/o Azad Square, KK.mbagh, Allahebad.

Km, Vibha sarswat, D/o S.h. porswat, a/e 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allszhabad.

Km. abha sarswat, D/o S.K. Sarswat, afa 27 Yrs

\ e -7
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/G 133=5C,

T e

3.

4.

13.

1

3

2,

3.

4.

R/ 050-A

\

!
\

|
TR

Lead Road, Railway Colonyy sllshabad. |

Ravi Shepkar Srivaéta‘a, g/o sri Prem KumeT,

A/a 26 lyxs, R/o 130-

Allchabad. ]

Jnion of 1ndia throu

Railve¥ Board, Barod

Chiet

New Deihi.

el e J ‘
pivisional Railway lenacer, N. Rly,

senior Divisional Commerciel Superintendent
]

l.awab Yusuf Road, Al

Criginal Applicationj

Kumar Dwivedi

Piyush
Madhwapur Alle

|
R.mesh saren S/s Hs
R/0 C=27/273=3, 1ndi
varanasi. J
i
Re jeev Kumar Srivast
R/0 CK=-63/209-A Cho
Amulya Kumar Gupta,ﬂ
Rk/o 17# yurana Katre

n
|

surendra Kumar S$/o K.

post Halimpur, Disqt.

Rakesh Beheafil Sriva'c
Ala 26 Yrs, R/o/ 12/}
AllaHabad. 4

priyg Kant Srive:st
R/o §=1/64-2G Chup

ersonnel Cffi

{a, s/o sri A.N. L38l, a
+pPur, Distt. Varanasia. |

/51-L Rajroop-pur,

h General Maneg<r, N.
House, New Delhi.

lanabad,

Respond

no. 397 of 1994

s/o0 K.K. Dwivedi, A/
habad.

i ghonker Lal, A /e 34

ava, S/o P.M. Lal, a/a
i piyarie Districi, Vel
» 'Allahabud.

Lal a/a 30 Yrs, Rfo
Varanasi.

A 1Hahg

an Press Colony Jagatgad

(© 3

j
\

o Applicantﬁ

|
\
\ Versus
\
\

ily,

er, N. Rly Barode House,

tave, 5/0 K.B. Srivestgva,
thas-Ki-satti, Khuladbe

’

ents

YIs
nj,

sbad.

29 Yrs

30 Yrs
~amasl

s/o sri N.K. Gupte, a/s 30 Yrs

ill. &

ia 33 Y5

, |
Fraveen Kumer S/o $ri t.prakaesh, a/a 28 YOs R/o Shiv

3/13=K=-8, Nawalpur
Varanasi,

Solony, Neerapur Basahl

Versus

.
Qs

S| S S NSRS § St e

ee,

Applicants




14,
1.

1.

15,

1,

wele v . ]
Union of India, through General NManager, N. Rly,
Reilway Board, Baroda House., New e lhi,

Chief rersonnel Officer, Northern Reilway, Berode
House, New Delhi,

Divisionel Reilway Manager, Nortnern Railway, Nawaby
Yusuf Roed, Allahabad, sl

Senior Divisional Commerciel Superintendent .. Rly
Nawab Yusuf Road, Aallahabad,

».+ Respondenss,
3
Criginal A pplicetior no. 1702 of g8
Ré jendra Prasad , Afa 24 vrs, $/0 Sri Rej Babadur
Singh, R/o Vill Khapeti, post Knhapatia, Distt
Allzhzbad,
Dharam Pal singh, a/s 32 ¥rs, §/o L.R. Singh, R/o
Vill, Ghambir Singh pur (Sewzan) p.O. Aurai,
Distt. Varanasi. '
Mahesh Prased, A/a 35 Yrs, S/o 5ri Remji Prased
R/o itohalls ¢ @r'surampur, Post Mughslsarai, pistt
Varanasi,
Munna Lel, Afa 29 Yrs, S/c Sri Cheddi Rém R/ o
@@ Vill Chandhasi (Khuswaha Besti) Post Chandhasi,
Mugalsaria. Distt. Varanasi.

Vers us i

Union of India, through General Maneger, N, Rly
Baroda House, New Delhi,

Chief COmmercial,Superintendent, N. Rly, Baro@s
House, New Delhi,

Divisional Railway Manager, N, Rly Nawab Yusuf Roed,
Allahcbad.

Senior Divisional Commercial Superintendent, DRM
Office, Allshabod,

«oe llespondents

uriginal A pplication no. 1227 of 1993

Lal Bahadur, s/o sri Jhanra, aA/al 28 vrs, R/o vill

\
Qe .- 9




| |
|
| ¥l.-9 /{1

Bhawarohi, P40O. Sindhaur, ﬁisti. Mirzapur

2.

3.

“is

Se

16.
1.

.Senior D1v1510nal Con

Kishorilal, s/o Jhann$, Af/a 22 Yrs R/o Vill. |Bhewaroh:
P.O. Jlndhaur, Distri t'wirzapur.

POIlla;l s/o Jhanna, AVa 30 Yrs, R/o Vill Bhawerchi,
P.0O. Sindhgur, Distt. erzu A

Dlntsh‘ifﬁsﬁﬁﬂ”Q/O sri] skivnath Prasad, A /e 32 Yrs
R/o Vill & F.Q. baLalmP Distt. Mirza ur

Ram Subkag, s/o svi DY singh, A /a 27 Yrs, Rfo
vill Mufahuan, P.O. SHikarganj Distt. Varanasl.

sunil Kumer, s/o sri |[Hanshi Lal a/e 31 Yeras
r/o B.PL 285 chl Nager Colony, Neer Kell Ma@ir
Mughalserei, ‘Varcenash.

|
|
|

|

e AppdiceTts,

Versus
|

Jnion o India tbkrough Generael Manager, N. Kly Reil-
way BOa»d Barogda Housé. New Delhi

Chief }brsonnel Officer, N. Rly Barods House, New
pDelhi, |

\
Divisional Ruilway M&ne ser, Northern Reilway),
Nawab Yusuf Road, A llahabe:d,

mercial Superintendent
.. Rly, Nevao Yusuf Road, Allahabad.

+.+ Respondents

original Agplication [no, 873 of 1993

S/O Late SJ—J— Ro \’&. D\"vl'\/t dl
/o Vlyl & Post sindthore, District Mirzapug

Santosh Kumar Dvivedi

Dlngh, r/o vill sultlanpur,
Mau.

\
f
Randhi 7“ S nm j/O 30
P.O. Wakhmeb ur Dlst
Vlrencqa singh, s/osr . Singh , r/o Vvill Rampur
post RampurDhameve t Allehsbad.,
Jitendﬂa Béhddur Sin

¥ s/o gri AiSingh, ¥/d
vill and Fost Rampar

hamava, Bistt. Allahabad.
|
Ran Vijei singh, s/olf

«%. Singh, r/o vill g |pos
xﬁmpur‘Dhaﬂava, Pist

Allahabad,

sii jtahesh singh a/a 22 Years
, Dhamava, Distt. Allghabad.

vinay Kunar singh,s/
r/o Vl]“. £l post Hcf']rb;‘

rodha #ingh, s/o s:i |R. Bahadur, r/o vill cHadpur,

r
|
i

\
\
\
\
\
_— ,A_T., - —— T e G et
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Jhao /f | (]

post Bhiteura, Distt. Fatehpur.

8., ram Kripal singh s/o sri A . Bingh, R/o vill sahimepul,
post Bhitaure, Distt. Fatehpur.

9. Kunwar Rajendra Singh, S/c sri J.B. singh, #/0
Radi liadari, Fost Siswan, Distt. Allahabad.

10. Raghvendra Pratep Singh, s/o sri V.singh r/fo vill &
Churiyani, post churiyeni Distt. Fatehpur.

11. S.C. Mishra, S/o R.S. Mishra, r/o vill Jathi fost
Mahidcinour, Distt. Allahabad.

12, Hardwsr, S/o Ram Singh, r/o vill and Post Ksunia
Distt. Azamgarh.

13. Ajai Kumer Srivestava, g/o sri (Late) Saheb La#ﬁ
srivasteva, r/o Vill & post sindthora, pitt.
MiIrxaw-ur. .

|

14. aAnant pathek, s/o S.N. Pathek, r/o B-24 G.T.E.
Karelli Allehabead,

15. Kunwer surendra Sinch, s/o J.B. singh r/o Vill
Beli Madari, post Siswan, Distt Allahabad.

16, Ramesh singh, sf/o M. Singh, r/o vill and post Rampur !

Dhamava, Distt A .lahabad.

> !

s.K. Gupta, S/o K.L. Gupta, r/o

17 4 HB/107 G.nga '‘agar
Colony Varanasi.

18, Hishamuddin, S/o sri sahaudcin, r/o 537-A Shanshyam
Magar Colony Allehcbad.

«os Applicdhts
Vers us

l. Jnion of 1ndia, through seneral Manager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi.

24 Chief rersormel Oftficer, Northern Rai lway, Barcde
Youse, Mew Delhi.,

34 pDivisicnal Railwey jiencger, Northern railwey,
Nawab Yusuf Road, Allahabady

4, senior Divisionel Commercial Superintendent,

Noethern Railway Allahebad.

..+ Respondents

\ .

S

e S SOTEE




Oe

’Allahabadr

v

originsl A pplicetion nd. 779 of 1923
| (1

Vversus

The wnion| of

|
| o
Mahesh Kumear, s/o sri H. Lal, r/c New Lasker lLine,
Furena Baihrane, Allshebac. :

|

«os Applicants

1ndiar¢hrdugh the General Menager,

northern Railwey, Bsroda House, New Delhi.

The Divisional Rai lway
Allehsbac.
|

lanager, Northern Ralilway

< 2 WS | 21 AR R o . 5
The Scnior Divisional Gommercial Superintendent
Northern @ailmay allandbad.

The seni&r Divisional ﬁérsonal Officer, N. Riy

The Senior Divisional

Original;Apphcation no

| :
counts Officer, N. Rly Allahal

!

|

. +++ Respondentg

|
|

jugalsarai.

gamarnath singh s/o Saﬁik Ram &/o vill Kureh-Khurd,

P.C. Mug#lsarai Distt

Om prakas’ Sharma, s/oALate sri puttoo Lal Sharme

ill parshuram

afa r/o

Mugalsarai, Bistt  Mug

Union of| India, throug
Railway Board, Baroda

N. Delhil.

|
Divisioﬂal “oilway Man
senior Divisional Com%
Allchsbad.

|

!

|

|

oot g iR bl

Original Application I
\

Ramesh dhandra, s/o S
Umarganj P.S. Raipur, |
Jaunpur ]

%
|
|
\
i
\
\
|
i e e e b s L

I
|
Ver sus '

|
|
Chief Pe&sonnel Ufficﬁ

ur (sikatia) F.O.
lasria,

.s+ Applicents

General Manajer N. Rly
ouse. ““ew Delhi ‘

, N. Rly Barode House

ger N. Rly Alle habad.

rcial Superintendent, N. Rly

.+« Respondents
!

¢ 530 of 1993

L ‘R. Cheoreg,rfo vill
Tehsi Machlishahr, District

\
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9.

10,

1.

20.
l.

N
.

|
i8R I a3

satya prakash, s/c Adhya, a/d 30 yrs r/> vl & _
Rempur Sawei, P.O. Re jupur, Tehsil Mechlishahr
Distt. Jaunpur.

Jemuna praséd, s/o srinsth r/o Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapgarh.

sri Ram singh s/o sri Murali, a/a 29 yrs rjo
Vill Behdeul Khurd, P.O. SurWwan MIsiIp ur,
Tehsil patti Distt. Pratepgarh.

Uma Shanker, S/o sri Chote Lal r/p vill Banbirpur
F.O. Raipur, Tehsil Machlishehr Distt Jaunpur.

Laxmen Singh, S/o sri jurali, r/o vill Behdaul

Khurd, p.o. Surwan misirpur, Tehsil PpPatti
pistt Pragpgarh. 3
Girjs Shankar, S/o sri Chhute L&l A /a 31 yrs

r/c vill Vanbirpur, P.O. Raipur, Tehsil Machlishahr
Dist¢t. Jsunpur.

Rajendra Prasad, s/o sri Ram Lal, r/cUmargenj
p.0. Raipur, Tehsil Machlishahr, Bistt Jaunpur.

Anrit Lal, s/o sri nath rgc villumarganj P.O.
Raipur, Tebsil Machlishahr District Jeunpur.

Hira *al, spo Sri Ram hath, r/o vill Umarganj, P.O.
Raipur, Tehsil Machlishshr, Distt. Jaunpur.

eols Apnlicamss

Vers us

Union of Indié through General Manager, Northern
Rai lway Railway Board, Baroda House, New Delhi,

chief personnel Of ficer, Northern Railway, Barods
House, l'ew Delhi. 5

Divissonal Railway ilanager, N. Rly Newab Yusuf
Raod All:zhav.d. i .
Allehased.

... Respondents

Criginal Application no. 479 of 1993

shiv Shenker, s/o Ram Lakhén, r/c vill Beéhdaul Khurd
rost Gaura Distt. rra&pgcerh

Heri Shanker, S/o sri Choitey Lal, r/o vill Bemvirpur |

post Rampur, Distt Jaunpuli

pam Bahadur, §/o sr. Mchaen|lel, rfo Purani Bardehi

Bazar, Post llukundasagarj, Tehsil patti, Distt.
pratdapoarh, \

e —

i




J s il
lage Sukhan

adhar, /o vil
pitt Plptapgarh.

s/o sri Ra
Tehsil patti.

Ram Ashrey,
1 Suvansad

4o
Misirpur, POS
Chottey Lal rfo vill j

Distt Jsunpul.
!

hai. r/o vill Sawaﬂ Ramp un

| 6, Rem Khclewan, s/o sri|kand
Fost sa{ai/Bika; Distt. Jaunpul.

vibhe Shanker, s/0 s1i
panvee Tpul, posi R-Wp
[

o

hilash, /@ vidg

ar, S/° sril Rom Ab
pisti. Pratapgth.

|
Eam Dapad
pue Kharagrei, posti Suvnasae,

ottey Lal, I/ DanveeIpul,

10,

4,

29.

3

4.

Ramshonfkel /o sri
post Rerur Distth ~

Laltids

Madhup Bistt. Jau

WL,

| |
s/o sri Meta Sarén
aga’gaI'h.

shesh Nath,
gileudhi, Distt. Fra]

\ers us

Jnion |of india throq
poard Baroda House,

Chief perosnnal Vfilcer,

Hous €, New Delhi.

pivisional Reilway,lt

Allahabad.s

Senicr Divisional d
Northern Railway A

Kishen singh,
U yard Colony Gr.
varanasi.

ramesh, S/o sri Ra
sibtian post Nuge

As hak Kumar Fandey
sibtien, parshura
Distt. VW renasi.

r/o Loco Coleny G

Pret Kumar STrivas]
bnasi.

spo sTri Matapi.
10Ul .

originel Apclicatign no.

an’ S/O Sri S-M.

NoUL e |
. 1
r, n/o vill Meerpul, H

, r/p vill &

Ap:-licen

h General iianegerl, N.
lew Delhi.

Northern Raii@ay,

mmercial superintenden
lahebad.

Res ponad

cr

Northern Re&l lvay

ct
wam—

ents

416 of 1993

g/o $fri Rem Nagind singh r/

0. 702-C, wugalserai,

pur, F.O. Mugalserai,

J
sriva
no., 128=K Mugalsarej

ji r/o vill & P.O, .Far huramp |uT
I$arai, Distt. yaranasi.

s/o sri Balmiky randey /o

ost

rost j

JSES

Alinaogar 1

stave,

Distt

Var
Dilip Kumar Sinha s/o sri Deep Nsrein
r. no. 694-A

R/0 Hanur Colony ugalsarpi, pistt.

Ve

ancS i.

\ ... Applic3

|

|

|

1al, ‘
nts

|




ke

i

Versus

Union of India through General Menaéger, N, Rly
Railway Board, Barocde House, New D- lhi.

Chief Personnel Officer, Northern Railway, Barode»
House, New Delhi. 5 j

Divisional Railway Manaver, HNorthern Railway
Allshabhad,

Seror Divisional Commercial Superintendent, Northern
Reilway, Nawab Yusuf Road, Allahzbad. <

oo Hespondcnt%t

Criginal Applicstion no., 1008 of 1992
Santosh Kumar s/o sri B.G. Sherma, r/o 146=4 Loco
coclony aligarh,

ee+ Applicant

Vers us

Union of lndia through the sehersl MeniZger, N. Rly
Jaroda House, New Delhi,

Divisional Railway Menager, N, Rly Allahabad,

Seriior Divisional commefcial Superintendent, N, Rty
Allshabad,

+e+ Respondents

Uriginal A pplication no, 1303/92

sushil Kumar Pandey, S/c Pt.li.N. Pandey, ii/o
60 Bhendari sttior Rd. Jeunpud.,

Sml, Jyoti Saxens, w/o sri R, Sexena, 99/303, sisanau
Badha Gheuraha, Kaonpur.

* 00 .-‘.PpiiC:n'tS.
Vers us
Jnion of India through Generzl Manager, N. Rly
Baroda House, New Deolhi.

The Divisional Railway Menegery Northern Railvey

- R B




ommerciel Supdt. N. Rly

co Hespondentk

S

|

1715/92 i

sri 8.N. Pandey, r/o |
sri O.p Mishra, r/o

...‘Applicant

..+ Respondents

oo+ Applicents

l
|

:

Rly, Allabebag

\ e 00 }'\C Spondeﬂ‘t‘

[
1/ 150
|
Allehabad. S
S The Scnipr ?ivisional]
DRM Office. Allahabadw
|
— il
|
23, Original Application % .
l. Indu Prabhe pPander, \i
94/1A Galle Baszer Tilhergenj. Allshabac.
4 smt, Madhurll Misral nﬂo
62. Bhandari sSteilion Road, Jaunpur.
Versus
& Jnion cf India throu%h General Manager, N. Rly
Borada House, New Delhi.
2 Divisional Railway Memkger, N. Kly A llehebad.
S Senior Divisional Commercial Supdt. N. Rly Dﬁm
Office Allehabac.
l
24 Original Applicetion mo. 133/93
1. Kripa Shenkar, S/o sri V. Nabh, Vvill Mata-ka=pura
F.O. Rem Nagar, Pistt., Allahabad
2 Umes h Chandra, S/o Sril 5. Prasad, R/o Vill Tikari
P.0. Bhamni Hitar,'DiTtt. Allahabed.
{ \'ersus
X Jnion of indie through General Nenager N. Rly
Baroda House., New Delhi.
2 Divisional Railway Manager, N.
3 5r. Divisional Commergial Superintendent, N.|Rly
DRV Offlce |Allshabad.

e R e




26.
1.

1.

2%,

Se

Divisional Railway Meneger, N

g e

Original Apslication no. 514/98 | |

Sri Krishns Mhend pathak, S/o sri T. Pathak, r/o
vill. Ameon, P.0O. Sahibganj, Distt. Varanasi

Subit De, S/0 S.K. De, 'r/o Uma Kutir, Stetion
Road, Jaunpur, - N

se. Applicant

Versus

Jrion of I1ndia through General Manager N. Rly .
Baroda House, New Delhi. >

Rly, allahebad.

sr. Divisicnal superintendent Commercial N. Rly
DRIA Office, Allahabad.

« « o« RespoOnNdents

Original Appliceion no, 777/98

satya prakash Mishra, S/o sri|R.S. Mishra, R/o
A/3, 176 Krishna Nagar, Keedgenj, Allahabads

Applicent

Versus

Jnion Of India through General lManager, N. Rly
Baroda House New Delhi.

The Divisional Railway Manager, N. Rly A liehabad.

gr.Divicional Commercial Swperintendent , N. Rly
DRM Office Allehabad.

.oe Resjponcents
Originel A ppliceion nc, 467/93

sheshi Kumar Mishre, S/o R.A. Mishra, r/o Vill _

Ghatwa ; ost Kaerchana, P.S. Karchana, Distt Allatiabad.

Present Address 134- Tula Rem Bagh A llshebed.

Mis hre

na‘endra Prasad Mshsra, S/o §ri

vill Kasidahan, Post Nethalpur

ancop singh, S/o sri S.P. Sinc
jeém “ggar Bhojpur, P.S. Antoag,

Versus

h, Rfo Vill,

D.P.
, Distt, varanasi

and P.0.
Distt. Pratapgarn.

Appliccts

o
Qe )




u ’

1AL ATEHY

ral Manaqer, N..R1ly

ynion of 1ndia through Gene

Barcda House, New Delhp
1 Railway -Manager, Ne
|

Rly Allahabads
|
|

2 Divisiecn |
4 | - Bt seniof pivisinel Commﬁtcial superintendent N. Rly i
i £ Allahabad. | |
‘ thepn

T AR

jvisional Per onnal Officer, 1or
ahabed. ;
cgunts Officer N. Rly ;

|

| 4, S€niOI I#
Railway‘All

genior bivisional AC

| 5'
I allahabed. ‘
W | s Respcnden@s
| | ‘
! . ‘
| | | |
| 29. original Application'nO. 1028/93
l. Rajesh KumaT Tripathd, /o Sri Re Tripathi
' R/o 354/7/1s Jayantipurl, shumangang Allahebad. |
| v App Llicant E
- | |
‘ | Vers U
l. Jnion of 1ndid through seneral Managel N. K1y ;
garoda House, Nd Delhi. ; ,
Rly Allahcbeds

jonal Railway ttaneger, N

2 Divis
manager, Ne Ry

Senior Divisional Cpmnercial

3.
DRM. Nffice Allehabad.

. ReSpondents %
|

|
20. Original Applicatibn no. 1243 /93
j 1. shiv prakesh pubey, S/© S.D. pwivedi, I/© vill.
| Mawapura (Kakraha) p.0. Fatehpur, pistt. Maeu.

|
] _ e
|
|

|
|

|

i .

| VeIsus

Applicéni «

| | |
ﬁ i Jnion of India t’;ough General Menagerl N+ aly
; Baﬁoda House. Ne De lhi.
| | l ‘
% 2 DiJisional Railw?y Manager, Ne. Rly Al lanabad.
‘i Se senior pivisional Commercial Menagel, N4 Rly i
i AlTahabad. | |
‘ ; \\ aee Respondents ‘
| ‘ |
| | L8 |

ey N P N
| LB o



o B Y/
]
3§. Originel Applicstion no. 1362/92
1. Pawan Kumer Psndey, S/o Sri S.S. Fandey, R/e 161/5

A, Azad Nagar, South Melaka, 'Allehabad.

o Arun Kumer Singh, S/o Late Sri Remkant Singh, R/o
Vill./p.O. Kaju, Allashabad, ’

«s+ Applicant

Versus

1. Union of Indie through General Manager N. Rly
Barode House. New Pelhi.
I .

2, Divisional Railway Manager, N. Rly Allzhabad.

a. Sr. .Divisional Ccmmercial, Superintendent N, Rly
A llahabad.

... Respondents

32, Original Application no. 1511/92.

Suresh Kbmar Srivgsdava, S/o Sri R.K.L. Srivestave
r/o 36A/60, Judhwal, Tilharganj Allahabad.

e «» Applicant

Vers us

1ls The Union of India through General Manage o N. Rly
Baroda House., New Delhi. 1

24 Divisional Railway nenager, N. Rly Allé’halbad.

LF et Sré Divisional Gommercial Supdt. N. Rly: o U
Allahabd, JRM Cffice

pe+ RES O ndefits

33. COriginal appplicetion nc. 1609/92

1. Sharda Babu, /o Ghussit Lal, R/o ) 4¢ Nakilhs Bona
Allehabadg, 1 .

2. Asrar Ahmad S/O Sri Abrar Ahma j. ! :
Allehabad, » /o 553 attarsuiya,

Fie 0 Applicant
Versus \\

- 19




e M|
l. Union of 1ndia twough d£neral Manager M. Ry
Allahaba? I
W
2e Divisiondl Railway Hanare M. kly Allehabad.

\
< 7% DlV;Slonal uommerfial supdt. N. Rly A llahcbad._

.+« Respondents

| |
|
33. Origine 1 applicstion no. 1628/92
|

1, Vijai Kumar Sinha, S/0| sr1 D.N, Lel, r/o Hapar

> Colcny Qr. no. 694=4 I ghalsara;.
< sunil Kumer Sinha, S/o 5ri V.N, Lel, R/o Qr. | no.
603=B Hapur Polony Mug; lecarai,
3. Narayan tht Dubey, S/D Late Sri K.D, Dubey, r/o §
131=3H, First Avenue, Reilway Colony, smith Road bl
Allanabad |
‘ f i
Tm e | I ... Applicents i
e J Tl
| |
| |
| Vers us \
\
; I Union of Indig, thrcu$ General Manager, N. |Rly
Barccde House. New D= li . :
} —
2. Chief szmerc1al sapef'ntcnderu, N. Rly Baroéa House
New Del T
3 Divisioncl Railvey Ra,‘nger, N. Rly Allehabad.
“ 3 \
r 4, Sr, Divisional Conmer?ial supdt. N. Rly Allchebed,

t

e ReSpondenté

\
|

3§ Originall Application po. 1663/92
| \

1. Mithle sh Kumar ~;sh‘b’ s/o sri H,R. Mishra
r/p 41-C Baghamberi Keed, Tilek Nagar, Allangbad,
\ :
25 sharad Dhyani, s/o LaHe sri G.P. Dhayeni, r/¢
P/o G.P. Dhayaeni, Prdyag Sengit semiti, 12-=C Kamle

chru ﬂaac, Allahaba

k,N. Verma r/o House np.

3. Ram ji xe*mc, s/o sri [
ho., 1 subedarganj, Allghabac.

173/8B Railvay Colony

W

l
| |
| |
l 1 « o+ paAppdi caniy
. »
\ | \




WY ee 4/
O
; Versus
1. Union of Indie through General Manager, N. hily
Bsroda HYuse, New Delhi.
25 Chief Commercial Superintendent, N.'Rly Barode
] House New Belhi,
A -
K Divisional Railwey Maneger N. Rly allahsuad.
4, sr. Divisional Commercial Supdts N. Rly Al la habad,
«+« -espondenis,
-
36, Original application no. 1773/92
l. vinod Kumsr S/o Sri R.Y. Ram, r/o C 757, GTB Nagar
Kereli Allchakad.
2.| virendra Kumar, Sfo:sri R.S. Rem R/o 23/B/78/C/
1003, Allapur, Allahabad.
T g Sanjay Kumar Srivastsave, /o S ®eF. Srives®gva
r/o 1438/5A, Chskia, P.O. GTB Neger, 4llahabag, g
Jee Applicantss
Vers us
4, Jnisn of indie through General Manager, IN. nly
New Delhi,
2. The Civisional Reilway Meneger, M. Rly Allahabad.
3. sr. Bivisicnal Comml. Supdt. Narthern hailﬁéy
DR Office Allehabed. .
. .. Respond=nts
3%, Original A pplicetion no, 1821/92
i. Sudhir Kumcr /sfo sri Hrideye Neréin south Of Jania
Road, “ew Yar, Distt. Patna, Fresent Address .
101 anend Bagh uld Baiharene Allehebad.
l.. Applicant
Vers us Q&}V




R1y

Wl
* e
| ndie through ¢
Baroosd Hoﬁse. New Delhl?

ynion cf 1 heral jianager, N.

1
} @i pivisiona nai lway Manu?er, N.Rly Allahsbad. |
41 supdt.N. nlY Allahabdd.

[4)]

\

i
| 3 sr. Divis onal Commercia
4, ST, Divisicnal personnal officer N. Rly Allahebed.

= o |
| |

PR Diviﬂional.ACCOuntS aly Allahgbed.

Officer, N

nespondents

o 00

| ;

| |
|

| |

|

|

|

tion né. 1822/92 |

1,  Avun Kumal, s/o sri Gdp- srivastava, r/o 101, 5
Olc Bainharena Allanabad }
| applicant :

3@, original| applice

Vers us (||

£ 1ndie through the Genergl Menag

== A
Barode House. Allahapad.

fﬂf"lm ]
b

7
er, No e
|

e DfVisiomal Rai lway lignager, H.RiY Allshebad.
dial Supdt. N. ply. all

aly Allshabeds

isional Commer ahabead.|

nnal Officer, N.

ivisional PeIrsor
ST pivisional accounts vfficer, N. Rly Allphabad. |

Respendertts

1 3§, Original jpplicaton ro. 1825/92
o yirendra Pretép singh, S/o R. singh, R/© murahan,j
post shikargani, Distt. Varanasi. : ‘

o
o2

2 virendre Bahadul sihgh, 3/0 S1i R.E. singh, R/©

vill |Frempur, post|Chakie, Distte. yvaranasil. j ;
. prasad, S/o fri 1alji, R/o Vill mMurd :
srganj, Bistt. Varenasi.

LY

2 rohaf
shik

yadav, R/o Vill

4 sri B.R.
yveranasis

,roanj, Distt.

hah, :3/0 Gri M vuret, k_‘/o
Pistt. VaganaSi.I

grii| Rej YadeVv, s/
Murahan, Fost Shiké

I

|

‘] > - -

j S Krishne Morari, SINhC
vill Mure han, posit ghikargani,

|
|
|
|
|
|
3
h, s/o sri R.B. singfs R/0 VFl}

fode

ng
pren. urpost chakif, Distt. Varanesi.

, | Qwéb

o surendra .ratap 9i

h#9)

2R3




sl aced/

Vers us

b Union cf 1ndia through General ianeger, N. Rly
Baroda House New Delhi.

25 shief Commercial Superintendent, N. Rly Raroda
— i » House New Delhi,
it NDivisional Reilwey Manager, N. Rly Allehebdd. "

4. Sr., Divisioral Commerciel Superintencent ,
Ne Rly, Allahabad.

«es Responoents

Y
il
40. Originsl Application no. 1231/92

Alok Kumuar,Sinhe, /o isri s,B. Sinha, r/o B35,
Old Bairahena, Allshabad.

i

i-srivastave, S/o-5ri Um Rrekesh, r/o 36/51
. Banda Bhewapur, Himmeigang; A llehebed, —

afléajv_i

s o AD@-‘lican'tS ‘ /I»V

Vers us

i Union of lndia throughieneral iianejer, N. Rly
Baroda House, New D¢ 1hi,

2. Divisional Rai lway Maneger, N. Rly Allahebad.
e Sr. Divisional Commercial supdt. N. Rly A llahabad.

«++ Réspondents

43. Original gpplication no. 383/92

1 Shwetank Verma, ~/o sri B.P Verma, r/o 25, Ghas ki
Satti, Khuldabad. Allahabacd|

«eo | Applicens

Versus

L union of 1nida through General Manager N. Rly
Daroda iiouse, New Delhi,

v 8 General Mansger, N. Kly, Railway Bhawsn (Barode
House), New Delhi,




- s

3.

w

49.
1.

43.
Lo

/] {23 4

%
Chief Commercial Supd
Beroda House, New Del

Divisional Reilway ma
Allshabad. ‘
\
55 o2 Div%sional CommerF

Original Apislication

shiv Dayal pandey, </

« N. Rly, Rail Bhawan, |
s

jaser, N. Rly, DRM Cffige
ial Ssupdt. N. Kly, Allghabad,.

ReSpondents

no, 643/94 |

Late Sri Pt. Krishan ﬁandey

r/o Block no.27/10, La
|
Versus

io-J se, New Dell

nion of Jnida thrc

bour Colony, Nsini Alldhabad.

Applicent

agh General. Wanag

isicnal Commerc

Original ppplicetion n

Santosh Kumar Sinha, s
r/o Vvill Kanharpur, F.

Versus

Union of| 1ndia through
Baroda House, New Delh

Chief Commercial Supdt
New Ddhil,

Divisional Railway Man

Sr. Divisional Commerd
Alleahabad.

onal Railway Mar ge

A 4

al Manager, N. Rly

.+ Kepsondents

. 61/94

o L.J. Sinha, a/a 32 Yis.
. Khardan, Distt., Varanasi.

«es» Applicant

:
!
)
|

Seneral Manager, N. Rly,
|
N. Rly Beroda House,
\

ger , N

Rly, Alls ha~aGL
!
al Supdt. DRM Office
|
!

Respondents

\
D

Allahébad




it

it

i
|

-:1-1-.

12.

2o

3o
3e

4%
5 ot

~=7g9b-B, Loco Colony “Allaiiabs

i/ 24l // | ®

original Applicetion ne. 394/93

anand singh, S/o Sri S.L. Singh, r/o 524=a, Traffic
Colony Allshabpec.

Raj Kumar Singh, S/ Sri M. Daysl singh, rfo 5=
IAOGQ Marg, Alldhabddo

R , A | -
“ei prakash sinah, S/o sSri ¥iD. Bingh, r/ol ST -G
iarg, Allahabead.

santosh Kumsr singh, $/o sri|M.D. sinah, rfo 5 M.G.
Marg Alknhaiad.

s.K. singh, S/o N.B. sinch, ¥/o 13/3 Kerela Bég
Golony, Allahabad,

Jmesh Pratap $ingh, g/ep sri K.P. Singh, Retdqa
pPrircipal P.B. Inter Collegel pratepgarh.

sunil Kumer singh, S/o sri J.B. singh, r/o Vill,
Gujaria, Fost irayadeeh, Distt. Fratapgazh.

anil Kuser Singh, S/o Sri R.p. singh, r/o @illk.
—~==yjaria, Post Urayudeshs, pilstt. fFratepgazh.
= 2 | Zedis P R S L e b [ : =

| 1%$a§aﬁégﬁhikari;§é@%?ii»ﬁ%fhfﬂ@bakéntéa§§§ .

‘ Late »
subil Kumar Barua, sfo srifd.C. Berua, r/e 89 R.N.
Nager Allzhabacd.

hjjai Kumar Srivastave, s/o sri R.B3.L. Srivestava,
r/o 152 Balua Ghat, Allshabec.

Mukesh Kumer srivastave, /0 sri ®.S. Srivasteva,
R/o 128 Matiyare Road, Allahabac.

.ss Applic@nts.

veLrsus

jnion of india, thrcugh General Mandager, N. Rly
nai lwey Boad, Berode House. New Delhi.

Chief personnal Officer, N.| Rly Bareday HOuse€,
New Ddhi.

Divisicnal Railwey lMaeneger, N. Rly Allshabad.

Sri. Divisional Commercial Supdt., N. hly
A llahsbad.

... hespondents

Original Application no, 633/92

Ramji, §/o Late sri LalsRam, r/o 614/i Teliargani,

Allahebad.,
\ oo ApvEEcant

(AN § &8s




versus ||

1, Jnion of| India, throudh General Manager, N. Ry
Reroda House, Mew Delhi.

a8y v The Divisicnal Railway|Menager, N. nly.- allahabad.

3. sr..DiviEional Commercial Supdi. N. Rly Allehabed.

i .+ . Respondentg

b 4. Original Application mb. 706/92

1. Dipek quar singh, s/¢| sri (Lete) B. Sinan, 1/o_
1B/8A Bhanghambri Road, Allepur, Alldhabéd.i >

2 Akhter Naim siddique,‘s/o sri MN.J. Sidoique, |r/o
174 New Mechdori Colon*, Allahabad.

Be Mohd. Kaleem, 3/o0 srillamir Uddin, r/c Vill patulki,
P.O. Kanehti Distt. Allahabad. |

.P. Srivastsva, Rfo 9 BElgin

. 4 Dilip D&mar, s/o sri
habad.

Road, Civil Lines, Alle

&, Km. Shashi sriwastave)

D/o sri L.N. srivastaye,
r/o 347, L1G Govindpul

Colony, Allahavad.

P Suresh Pratap Singh, i/o Sri Rem Nesh singh,|r/o
vill Chand Kemaniye, F.O. Khutj P.S. Khera, [Cistt.
Allehabad. |

can Applicant

|
i | |
; Versus
1. Unicn of Incia thro;g% Secetory, Railwsy Board,
Rafi Mekg, [New Delhiﬂ

4 ey : . S
25 Generel| lianager, N. ﬁly Rai lway Bhawan, (Barbde
House) ‘ew Ddhi. ?
. B . L e als :
3. Chief Cpmmercial Supdif N. Rly Rail.way Bhawan
( Barode| House) Allahdtad.

4, Divisiopal Reai lway mqnagex, N. Rly, allahabag.
De Sr. Divﬁsional Commeﬁcial supdt. N. Kly, DEM
Office,l Alllahabad,
|

... ltespondentls

| |
|

1

4%, Crigingl Application

i N
| |
! \
| | ) |
| Bl
| |




I 28/ i}

~ e Raw Murteo, S/o Mewa iel, r/o|71 A Dale Allapur,
I Hlldhabado

.o - ADplicaritsy

Vers us

L - o i
3.4 micn of Indie tbruuoh Ggeneral ‘anager, N. Rly A

paroda House, New Delhi.

2. pivisional Railwsey lanager, M. xly Allehacad.
3. genior Divisional Commercial |Supdt. N. Rly Allehaba ..
i ... Respondents
i
| 4
| (
| i
i i) : . I
| A3. Original A pplication no. 731/92
| 1. Rei Kumar ‘idshra, s/o sri K.K. ishra, r/p ,
26/10 shiv Kuiti, Kyigel Pha"ar, Allenabad.
‘ P Frank .icharc l'enesse,- g/o sri !.R. Menesse, D
| S54/37, Ola runfordgeni, Allshebad. "
| : f
| ed Ap-licalik. .
\
| .‘
| i
Versus 1
Il s Jnion of Indie, th rough Generel lienacer, N. Rly
Rail sShawan, Rarode. House, New Delhi. |
\ |
| i
| 2. rivisional RHailway lianseger, N. Bly DRM Office, !
Allcnabed. . ’
!
b
3. Ssenicr Divisional Commercial Supdt., DRM Office, ‘
Mawab Yusuf Road, Alleheiac, g
... Respon@ents i

| 49. Criginal A pplicstion no. 736/92

14 fFrakash Chaendre, ransdey, s/lo M.D. Pandey /¢
vill & Post Dubawal, Distt, Allahabkad.

«e. Applicant

VVers us

X Jnion of india, throush Segretary, Railwdy BRoard,
New De lnd.

seneral jianager, N. nly Reilway Bhewean (Beroda
House) l.ew l.elhl. \\

\
\ A
% ' eV o &7




l.

[AL27 A

Commercial §
elni.,

Chie
New

Divisionael Railway

Allahabdd.,

ST, ﬁiyisicaai/Com
Alle habad.

or3 4 nal applicati
|

Gulab 7iam, S/o Ram
F.C.|Senspur, Dist)i
~ Vers:

Unicn of Indie thr‘

Baroda House. lew
Divisionel Railway

Sr, Divisional [Co
vf fice,

\
criginel Appliceti

Durgesh ieni Lishr
433-KL hydganj, Al

Fermes hwar Prasad
r/c 116=4 Bahadur
Dist A llahebad

\
vehdnra |Prasad Mis

b??-f Neéi Basti, N
Vers
Jnion of Indiae thrp

Baro a House, lew

Chle Commercial §

Y Allaha bad .

allchabad.|

|

\

|

\

\

\

\
ﬁ1v1i1un¢l haillway |
scanr Divisionsl

updt. N. .RlyReilwey Boaid,

anever, No. Rly DR4 Office

Mercial Supdt. N. Rly, DRV
J

... Aespondents

gn no. 280/92

‘EaJL, sfo AEdl.

] |
Scnapu#. BN
ARl unguzx, !

v ADPpLLBRITE

S

Jgh Senerel janager, Ny Jly
lhi,
tnaneger, N. 'ly, Allohabad.

mercieal supdt. N. Rly, DRM

. se li@espondgnts

3n no, 961/92
B S/0. gl Cob. vishre,
lahabhad,

Trivedi, s/o Sri R.K. Trivedi
ganj, Thakur Din K& Hstha,
.

Bra, s/o'sri K.P. Mishré, r/o
eta Nagar, Distt. 3allehgbad,

s ApPplicapi.

!
J
us
guah General Manager N.|Kly
E;e -Lhi .
4

pdt.,N. Rly Beroda Houge, New |

Mianager, N. Rly Allehakead.

Jommercial Supdt. DRM Office,

\

Re-pondents

.

%\, .0 __Q_é
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| 5Q, vriginel Application no. 267/92
| 1. pDinesh Frased kendey, s/c sri|R.N. Pandey, r/o
vill. Relwan, P.0O. rahara, Digtt. iirzepuTl.

g 1... Applicang >
Versus

1 iinion of India through Generdl !anager N Rly
Mew Delhie

#.3 pivisional Reilwey i@nagjer, No. Rly Allanabac's
7

3. §r. Divisional somaercial supdt. N. Rly Allahagbad.
..+ Recspondents

f3. Criginal Apu lication no. 1208/92

ks Krishna Lal 3/0 sri G. sahedl, T/0 12/14 MG, Marg!
3.G.1.C. @op ound, Allchabad. &

2+ whhendra Singh 8/o sri U. siingh, r/o 2/85, Rame Nand
i.egar, latiyera Roead, alispdr, Allahabaed.

3. | Haeri shanker Sinoh, 5/o Sri iiem Auter singh, r/o
2/45, Rame Nand i-agar, lietiyare Road, Allahchad,

4. Tej Lahadur Ram, S/o STi pal singer RKam, B/o
g7=1/2-C, Baghambsri Rcad, allapur, Allehabad.

5., Yogendra hath,s/o sri pudh Nath, r/o 535, Colonel Gud%
Hllu nebad. ¥ | i

ee. Ap.licands,

Yyers us
1% Union of lndie through sendral Manager, Mk Ry
Beroda House, Mew Delhi. !
| 2 pivisinal Railway Mananerl, Northern Reilwey,
! Al]u&nabad.
3 sr. Divisicnal Commercial $Supdle, N. Rly 4llshevad,

| -
‘ S et ARG ;./CnilentS

\

e
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srivastave, r/0 HIM
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Jni

Rarpda

9, rivisionel Rai lwaly

/8, New

origiandl A pplice

520KL KydgeTl,

aies
ce ¢/2, hatiera RY

o //

shandre Supta,
Kewad Buld
£C0 .

3

sarthi Dobdar,|)
lanabac.

VeIllsus

House, . Bel

oW

onal Reilwey I

visiovnal Commel

+

Ul

abad.

Jehe eni STV
h Srivastaeva,

shyam Singh,
post shivgarf

46, Kancne Ked
naovad. 1
|

(v p)
i

agplicotion #p.1207/92

lding,

i.

3

na;er, N

lojal sapdt. N. Rly Ald

ava, S/o

fhano hNaDel,
bs1awa, W/o sri D.C.
Allahabad.

5/0 11 Kripa Shank
ad, Bharadwaj Purem

Distt.

]

Yo S//C’

Genaé

\Ver gus

')n of i1ndia thi
House, New

nivicional COf

oagh sereral lianacer, !

De Lhi.

ranajer

bmercial Suudt.

s/o sri R.Ko pobdar,

on no. 1345/92

5 ari By 51000 R/©

sri
prasad, valviye

Roa&O

2

1y Allehaba

. L

gri (Late) iiu

51

aly,
A

1

?

Allahabad.

Sa Ko Pandey

N

N RAYs Allc

’

N. Rly,

\\ e RespDY

%\/

B/o sri Reja Rem Gupta §
Leader

apolican ts

Bhardwa] P

j
D4, /Kkbdr

Y

Jnion ¢f india thr uﬁh serieral [anacer, N kL

qesvondaernts.

Hivasteva

r/o
lohabad.

vill Katayaﬁ

-

:'\ ag =8 & ’

Hages

L. Rly

hé’ DA 0.

Allchabad.
|

ndents |
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56, Original Avplication no. 1344/92 2

|
i l. Vinod Kumar Srivastava, S]o §ri R.P Srivastava,
‘ r/o 751, 'uir Koad, ReJjapur, Allahavad.

v Appllcdn't

Versus
— 3 3 \
1. Jnion of 1ndia through General Manager, N. Rly
Barcde Housse, Mew Delhi,
25 Divisi na: Railway Manager, N. Rly, A llchebad,
3. gr. Diveional Commercial Supdt., N. *ly A8lshabad.
.s. HESELONderts |

%

57. Original Acplicaton nc. 12d40/92

Imemudcin, S/0 Sri S.HY) Imeniuddin, RO

-Lo S-:r‘.‘.o
781/0, shenshyem ivager, Reildwey Colony, A llshsbad.
< Dheerendre i.ath Saxena, s/¢ |Sri Deena hath ScXxena
R/o0 46=21=4/7 Remen Ke Pura, 'Sulem Sarai, Allahgkad
LI .'n\ppli CéntS )
Versus
1. Jnion of incia through Generel Manager, Ng +«ly :
Csroda House, MNew Delhi, |
24 Divisionel Railvay Meneger, N. iily Allehabad. .
3. sr., Divisiorncl Commencial Superintendent, N. Rly
| Allshebad, 0

.s« Respondents
|

|
28.. Original A puylicet:on no. 1239 /92

ki prem Shanker, 3/o sri G. shinker, r/o 36/81 Kala
Danda, Himistgeng, 4Allshabap.

2, Kemeshw.r hath Sharme, s/c Bri Ram 131- Mirala Nager
| Lucknow,
o ole CADD 1 BCEE T,
Versus
| g Union of india throgh General ianacer, B. rly,
| cerode House., Allabhatad. k
|

18 Divisioral Raiiway Maenager, N. Rly, Allahebad.




[l 32 |/ .
; 9
Versus s — . et

1~ Jnion|of india throgh the General .Mansger, No .Rly
Sorod3 liduse, New Dellhi,

2, Divicdoral Rallwey ﬁanager, N. Rly Allehabdc.

K senir¢ Divisional CQLmercial supdt, N Ry Alldhéﬁ&d.

Sl 2l i T WS PR
4, Sr. Divigional Persgnnel Officer, ive Rly Allahebad.

A 3 .. 3 Rt |
e sr, Cilvigional /Accolnis O ficer, li. Rly Allehabad.
!
- e = |
e o ;.eSpL)I'C;';TuS

63. Crigipzl|applicetiof no. 513/52

bhe shankar Yaddf, s/o sri R.F. Yadav, /o
C Thron| hill Road,||Ailshabad.

o /\Dplicer't |

| Versus
1. Jnicnl of Irdis thrdbgh Generzl ienager, NJ RlY
Parods House, New Delhi.

2. nividiorial Railkay|/lfarezer, N. Rly Allahedad.

B "SI = R e
< sr. Divisional Comfieercicl Supdi., o aly |Allehsked-
| |
4. sSr. pivisional per¢snnel officer, W. Rly Allahebad.
» sr. Divisiorel Accdunt Officer, N. Rly Allehakad,.

; .es Respor.dents

63. COricginal Applicatiqn no., 527/02

1. Aril|Kkuder srivasifva, s/o sri V.K. Srivagtave,
r/o Rly|Quarter,Suffedergsni, .Ailchabbd.

o ppak s/8 eri A.F. Pendky, rlo

ash|Chendra rafjcey,
191/B4 Rairoop |Purld Allanabad.
. . /

3. Raketh Pratap $ingl, S/o sri R.P. singh, R/o

villie. Puc. Kotwa‘Teh51l phulpur, Ddstt Rllehabgd.
FATE R IR el it T SR

A phergtji Kharey S/ Sil F. Khere, r/o 3p=5-Anlyapdr,
Llchebad. » |

Versius \\

R S (SR o et el | (St seumas e e 2ot 1
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2 s W L
x Sr, Divisional Commercial Supdt. N. iily Allsheabad.

. s+ nespondents

59. uCriginal Application nc., 647/92

| A Verun Kumar Shukla, S/o Sri 3.p—Shuklsy T/cC ¢
79 A Vinhazpur, Beni Ka Hetay All:habad.

o e .-\;«Li ljcant

VVersus

3
1. Jnion of india through Genergl lansger, N.ERLE
Baroda House, Mew Delhi.

Divisional Railway Menager, N. Rly, allchabac.

N

. Sr. Divisional Commercial $updt. N. hly
Al lahabad,

W

«e+ HespondenNis
E
6¢. OUriginal Apglication no. 494/94

i S

presh Kumér S$/o sri Tulsi Rém r/o 25, Lukar Ganj,
All

a habadc

. sl ADpRicarEs

Versus

1. Jni n of Inide through Generel Mamager, N, Rly
Baroda House, New Delhi,

PO

v The Divisional Reilway Marager, N. Rly, Allechabed.

3. fhe Senior Divisonal Ccmmercial Supdt. N. Rly
Allahabad,

4, Sr. Divisional Personnel Officer, N. Rly, @llahabad.
5 19 Sr. Divisiocnal Accounts ufficer, N. Rly Allehabad,

.o . nespondents

N Original Applicetion no, 495/92

l. Ranjni Kant patel, 56 sri Chandre shekbar, R/o
2, Rama hand Ne@ar, Allspur,| Allahabas.

%

: Qe -#.38

e et e A;/pliCdnt.
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-
=3

|

1

@ : Union ¢f Indie through Secretory, Railway B¢ard
i Rail Shewan, kew Delffs

i

i

1

o
2 Geners] ;\dnager, N. [fly Saroda House, New Dglhi,
3. chief Comme:rciel Supldt. N. .Rly 3erods Housg,
vew Delhi.
i . . . . 5 ” - “,V
4. Divisi¢nal Railwey MHnccer, W. Rly, DRM Office,

Allahabad.

B Senior |Diviicnel [Comffer€éial Supdt. N. Rly Aliahabad.

haad.

B Station Supdt. N. RIY Alle

«ss ReSpondengs

64. Origingl Applicationfno. 632/92
‘ 3 - o) : / o~ s
1. Malaya|Kaent, s/clsrills.X. srivasisva, r/o 3P8
pachambari lHousin: sSidheme, Bharadwajpuram, pllshepdr,
Allahatad, i
|
o 0 _/:'xrﬁp licant
!
& | i
L - | Versus |
i
| l. Union pf Imdia, Uhroflah Cerersl anager, N.|Rly |
New Delhi, |
\ 2o Civisipnsl Reilway Hfnager, N. Rly, allahebgd.
6 i senior|Divisional Cofmercial Supdt. N. Rly Ellchabad.

++. Responcents ;

| !

6®. ouricinpl fpplicetionflno. 476/92 |
|

|

|

|
s Shushill Kumax Srivas”ava, /o 3ri Lakshman frasad

| srivasfeve, r/o 155|Hajaubsri Br ih Nhireman] Yojns,
i Allahapury ~llahakad
| ‘
|
I | ioe Applicanty 1
1t |
| |
k Versus ‘
! 1. Union pf Indie through Ceneral Lanager, N. Railway |
| Baroda Ho?se, lew Dejdhi. ;
\‘ :
a 2 Divisicnai Railway [[Hnajer, Ne. nly. Allshelbpd.

i 3. Sr, Diyisionel Commepcial Supdt., N. Hly Allahabad.

4. Sr. Divisional persinffel Officer, N. Rly Allphavad.
. 1 i y ~ P -~ ~hanA
$.nts Officer, N. kly aglehsbad.

Divisional |Ac
‘ ees FEspondarts g,




66 Ull\,.]l)ul r\LFlJ Clatl Dl N, 477/9;‘
, $ = s S o L it P s i Y L
ze acdll Kumaly £ 5/0 51 Gyen Cnand, r/o 42, Bebd@ Jilka
Bauoh, Allghabad.

Versgs

e Jnicn ¢f India through General . anager, i . Rly
Baroda Housé. New Pe lhi.

4 $ivicziorcl Railvay ienazer, 11 d 1ly [Allehcbadl
| Bl Sr. Divisional Commezcial supdit. M. Rly 3¢laﬂl£e;.
| 4, 8r. Divic ionel P erosnnel Uffiker, iv. Rly Ala-abad.
ol Sr. Divisiomal Accounts. Cfficer, N. Rly Allehsbad.

..+ nespondents

1»  Jpgndrs singh, $/o sri 3. singh, r/o Tajour Bost
Sclclcih, PeS. Sskaldih, Disttl Varerasi.

2L  Rejesh ilumap Sin:h,.s/c Sri K. singhyirio
Tajpur POst sSgkaldhi, FeSe Sekeldih, Distti. Waranasi.

CI p _‘rit
Versus

14 Jnion of Indis throuch Generalljianager, Bly

dullnd jefo) o

.d T
&ruy; Baroda House. Néw Delhi

24 Chie f Commericiel Supdt. L. RlylB:orcda House JBNew Delhi

3

34 Jivicicrial Reilway Manajer, N.|kly Allahabads
4, Si. Diveional Cemmercizl Supdt} N. Rly aAll:hBbad.

bo. Hesponce

6§ . COriginsl Application no. 220/63

X adh (Prased, 5/0 sri R.L. Prasad, rfo

] Ve

22 Leth noe 4 liew Liehal, Nughalsarei.
24 Herl llarain pPrasad, s/o zri R.§. Prasad, r/o
vill Nedj lpur, rost Chereon, Distt. Varanasis

\ Applicent

&)2,;1
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+o0 Applicants
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apl Applicationflno. 197493

singhy s/o sri|Be: Bshadur singh, r/fo
bn,|fost sdmraa, Distt. Veranssi.

- g £ o~ ~ »

Kbimar,Mishra, 1B/c¢ sri R.P. Mishra,
Tetihera, Fost |eonshti, Disit. All
Kumer 3ingh, sH@O S.i C.3. Singh, r
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v i @

G abesh Chahdrd Teipathi, s/ofori $.5. ,1¢~tu1,

rfo vill. shisakpura, Posti seidatad, Distis Allens.ec.
e 3hV¢ﬂ Krishen Dwivedi, s/u 31i V. Dwivedi, /0
vill. Topo, Lelisheareh, Dizt8. Allabracady

.on| Applicapt.

Vexrsus
on of India through snerafl ianascxr, IN. Wlys

ni
cilway thawan, Barods iiousel. ..ew Dclhi.

J,L

2 _C.ief Commerch updt. Caroda rHouse, hew pelhi.

S
Se Divisional hailway iicnager, Is. Kly B Alldbabad.
4, “e;il Divisionel commerciall, Supdt. .. Rly

oD 3k ¥ IS I8 habac. " 4

.«+ Respondentis

71 Q. Criginal Applicstion no. 162/93

1. orem Shanker, /o 5ri 3.H.N. Pandey, r/ol45 Gariwen
la, Aallahabad. 5

i

2% sanjay Kumar, Srivasteve, $©° 521 (Latel Reb.
srivesteva, r/o 16/11 Lew sokhbatiabagh, Allahebac.
3. ~autem Adhiker, S/o sri N.N| Adhkkazri. /9 695-0
Loco Solany Allsheabag.
S Jsgcdish Presad Srivastavs, 5/3 sri ( *~atej@N.B.
3rivestava, r/c 97/A, Karbafa, Allahabeds
5. Tfajendra Seiaswat, §/0 Sri P.S. Saraswai, r/o
oq Jeriwern Teola, Allshebac. 1,
|

&
O Om Prakesgh :rl vastava, 3/@ bri Fl.i. Srivdstewa,
r/o Ews (54) Baghambari Colpny 3/3 Allapdl Allahabadle

Tea shilesh! Kumar | Srivestava, s/l gni ST N S!ivactav~
{zilway Culony Elléhabad.

-~

n,Q .aU/J “hlznshyam Ragur

¥ - £ .”.\ S AA s Lo S ey 7 i - Al sl 2 -, - 4 i) REEEE
Ca ASOUL 03}. ar _yl.L‘.v;,\..,\’.:, 5/ 0. Eidl KD Sll'.’;’.'fs,.,‘.r‘g,

8 - r\r/ R | g 2.1 TR
i/ v 74 o ch”OuaYc \agar, |allaieuat.

$ia m;ha‘r”um;; S.dvasticva, 574 STHISISE SLivscuaya,
r/o G911 Sarvaceya najel, Allshabad.
» = Sl ;i Rhts Fis
lOO l,eerd:, Aumnar \";l‘m&g J//o J‘—l l(-s- \I"\—\L'no’ r/ =
150/122=4 jiatiysra Road, al}ichabad.

VVarsus

18 Jnion of India thro.igh Zengrel Menager, K. Aly




|
\
|
/ ~
C s e
| Bt ”
o7 | ~ailway |2oard, Earode |ficuse, a1l vew Dellile.
2% chief peérsgnnel OfILiceE korihern vailyeys A4rcds
HIOUSE {;evi | e Lhis
o pivisiopagl Railway Maffaness e g & allshabet.
¥ */ : 4. genior ivisional Gorfhercioal Suptte B R4V,
| Allshelad.
;
... HespoOnJznis
! T8 Originpd Applicationginee 151/93
> I~ g 1784 SE o 1o S 1 d \ ];/o l_'iA .
1e it Wumel (aGSY Sy( Sta Peble 3203V / Ot iy
Alopibagh| adei s0de .
5. shaildnarp 3afiall Veles g/o Sri B.F. Verma, r/o
501/41-4/pE Tilak Nepal, sllahekeds
|
G Km. Rejeshwerl, p/ollsri Ram Dacs, r/o 2/741A
Lamanandc 11agaly Allghabad.
Ge sunil| Kumar Srivastidva, ¢fo sri AN griveasiave,
r/o 1p7 ietira hoad, Allahabace
i ‘
| Z
i S , 5 1 . o - 5
| 5., nzjesh Kuamal, s/c GFi S.F.L srivasteva, rfo
| £ .G ae LeliSedVastaviy 5ucamaainy, Dhanbad.
|
6.  Awedgsh ‘Ku:na girghh s/0 Sii Jisifigh, rfo surshiye,
i post | -anscéih, Jisttl. cellia.
1l
| — . S B RS 1 PR S 2
| S anjeni Kunad srivaftava, /0 5k YN ST d astava,
| Bt ¢ - oo -
p r/o pB-A Krishan Nggal, Allahelad.
|
| 8. = Karupesh Kumar, 5/ S1i T. held, r/o 94i-G S.ansﬁyam
‘ hagst, sllanhabad. |
- |
|, 9. shydm Frakesh sriNgstave, e'c ori P. L2k rfo 1
“ =g |54 Beghamoarl Colony, Allshabed.
i : | ; v
| 10. Lalit Kunar, sff/o §Fi rrem Kuiial, r/o 16/ lew
sohtatiatagh, allishabad.
:‘ P HJ{Jliqda‘t
} Vengus
| |
| T Jrnilon pf indip tHE ough Gener sl .icnegerl, WKLY
‘ Dagoda House, .eM Helhl.
2% :hief}Personnel Pfficer, ive. 3ly, Baroda [HOUSE,
New Daihi. ‘
| |
. !
3. nivisionel ailwly manager, b Ly AllahabgoJ
|
4, seniol Div;slonq] commei@igl Supdte Nojlidy AR
| i
‘ \ R dneenis
[ | 2 ‘38
| Vet
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o

Qriginal Applicatien No, 150 of 1993

l. Shri Dhirendrs Kumar Mishra, s/e
shri H.M, Mishra, r/o 23/47/107 B
Indrapuri Colony, Allahpur,
#Allahabad,

©coo Applican‘t

Versus

1. Unien of India threugh Genral
Manager, N, Railway Head Querters

Ufice Bareda Heuse, New Delhi, 4

«cs+ Respendents

QR D E R(RESERVED)

| JUSTICE B.C. SAKSENA, V,C

This bunch ef 73&g§ses in all invelve almost |

. !

identical questiens ef fact and law and reliefs alse, O.A

83 eof 1992 is being treated as the leading 0.,A, The number

of days of werking varies in each ef the O.A and breadly
the peried ef werking ef the applicants as Velunteer Ticket

Cellecters ranges between S5 te 18 days and that tod on the
allegatiens made by the applicants in the month, of January
1982,

2. The applicants alleged’that they had werked feor

the peried, indicated by them in the varieus O«is. in the menth

of January 1982 @ fs.15/= per day. The applicants allege

that on the basis of Railwag Board's letter dated 6.2.,90
they made Tepresentatien Tegarding their re-engagement as

Velunteer Ticket Cellecters since they had werked prier te
17.11,86,

35 Reliance fer the claim is based on the decisions

of this Tribunal as alse the P.B, in a few 0.As preferred

\
Vet

++ P39
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by pzrsons similarly circumstanced. The epplicents,

h

therefoie, have sought a rellief for & direction to the

|
Lespondents tp ré-engage ih@ applicaenis as Volunteeér

Booking Clerk

(]
o

Ticket Collzctors or mokbilel| S per Extant

Rules. xhe"hav= also in itions prayed thiat &

girection be |issued to ine {espondents to take the peti-

ticnars on duyly end pay ba L wages from 1C.12.90 H4ill

the deve whe# they first p Lsented +hems@€lves for engage-
|

ment., }

4o The respondents havz Jesisted the peitition|end have
s | el | i

filed a coungr affidevit & slso & supplemantary coun.2r

affidavit,

S The appllcants havel [filed & rejoinser effidevit,

The apyl;can

s have admitigdly not re-engaged aftpr theiy
short st‘n.‘ranblng between 5 to 18 days in the month of
Jenuary 1983. The Reilwey Board's circulers dete 6ol GU
is annexed 45 Asne xure AL [to the leading C.A andihave
slso been annexed in kxx some of the U.és. A p,fusal of
the said letter shows that| in the light of the jldgment
cated 26.8.87 of the Ceniral Administrative Tribunal,

Principal Eench, New Dblh in Qe Moy 1174 of 1 84(Neera

Mehta and urs Vs. Union o

of the SLP No. 146.3/87

Indie and Ors ) and d1$mlssa*
u the Hon'ble Supreme Couxt

off ' cate fpr being cons 4

cred for absorption in

reguler emplOymeﬁt agains

k

on 7.9.39. | The Railway Biard has decided that the 'cut
T reguler vacancies eaerlier
1

providad to be 14.8.8l will be substituted by 171i.86

Paragraph j of the circular letter is the ancher sheat

for the claim in the pre9+ﬂt U.A which reads as under:-
|
|

\

o s op40C




$3 40 I3

" In regard te Candidates engaged as Mobile

Boeking Clerks discharged Censequent en
discentinuance of the scheme by zenal L
, Board's
letter. dated

"~ Railways, as a result ef/

17.11.86 er any earlier instructien te the

same effect may be Te-engaged as Mebile

Beeking Clerks as and when they appreach

tbe Railway Administratien in regular 3 -
emp leyment may be Censidered after they
cemplete 3 years of service as Mobile
Beoking Clerks in the same manner as in

the case of other Mobile Booking Clerks

covered under parg j, ®
&.

Board!

In paragraph ) attentien was invited te Railway

s letter dated 21.4.82 and the ‘cut off date!
previded therein was 14.8.81,

10

We have heard the learned ceunsel feor the parties,

Re Shri BB, Paul, ceunsel appearing fer the respo=

ndents raised ga preliminary ebjectien that th¢ Q.As are

barred by time,
1e.

laches and acquisemnce,

The learned ceunsel] urged that the applicants

have net been engaged after January 1982,

submitted that the

He further

Railway Beard's letter dated 6.2,1990
dees net govern the applicants whe alleged te
fer a peried between 5 te

Collecters.

have werked
18 days as Volunteer Ticket

He further submitted that the applicants were

net discharged Censequent te discentinuance ef the scheme

by the zenal Railways as a result of the Board?
dated 17,11,86,

s letter
Their discontinuance had taken place

B

feur



)

years earlier-and not eon ihe basis of the Railway Board's
|

said letter,
| |
1Q. The respondents have alse disputed the cerrectness

of the averment made by the applicants abeut their having

~—— —worked fer the duration indicated by them in each ef the

OAs, The épplicants in TMppert of their assertien of
having worked in the year‘l982 for a number ef days indicated
by them durxng the 'Kumhh mela' hsave been aneexed, cepy ef, ‘

certificate stated te hav§ been iﬁ::id by ene Ram Das whe

has given out his de51gnaﬁ1on as/Ticket Cellecter AKM, N. Rly
Allahabad. Copy ef such ﬁ certificate has been annexed as
Annexures A=3 and A=4 te the leading O.A. Shri $.B Paul
submitted that Shri Ram Dbs was net competent te| issue this

certificate and the said Eertificate cannet be treated as
I

preof ef the working peried of the applicants indicated in

ever, feel that it weuld not be

the certlflpates. We, h
necessary to enter inte Uhis contreversy for the purpeses

3 1|
of deciding the O.As. We, proceed to decide the| O.A in the

light ef thﬁ claim based en the provisions of the Reilway

Beard's circulsr letter dated 6.2.,90. we, hewever, meke it

clear that Le may net be understeod te have acce%ted the

claim ef thk applicants w#th regard te the days ef their
werking, ﬁe may take up ihe plea of the O.As being barred
by limitstien, Admittedly, none of the applicants initiated
any/. urJJCliﬁproceedmgs mm any ceurt te challence their
discentinuance made in quuary 1982, The €entral Admini-

strative Tﬁibunal was censtituted in November 19b5. These

O.as have qeen preferred in the year 1992, ]
(1

12. As noted herez&above, the basis fer the claim

apart from\the provisiens of the Railway Board's letter

| I

dated 6.2.?0 is certain decis; |




“

of the Tribunal. The said O.As are O.A. No. 722 /90
Rajencdre humer Srivastava Vs, Union of India and Ore, C.A
No. 471/8C Mukesh Kumar Srivastava Vs. Union of Indis and
Urs, U.A. No. 648/91 Maden Mohan Pandey Vs. Unien of India
and Urs, No doubt, in these casses orders for re-engagement
0f the applicants therein had been passed. un the msterial
placed in the supplementary affidavit we find subsequenily
in several other csses cecided by this Bench of iy
iribunel, & different view was taken when it was pointed
out that the Railway Boecrd's circulcr applied to Mobile
Booking clerks and the decision in Neera Mehta's case was
in reSpgcf to Mobile Booking Clerks., This distinction was
noted while allowing a few review petitions in some 0.As !
and infu.A. No, 131/92 Lalji Shukla and Urs, the only"
direction given was that the recspdndents mey consider and
analyse the cases of Mobile Boocking Clerks and find out

if any scheme can be framed by them laying down a parti-

culser criteria for re-engagina them on casual or dail
geging y

basis. Ajainst this decision, the Railway Authorities
preferred an SLP before the Hon, Supreme court and the
Aon, Supieme court by an order dated 7.4.94 passed the

following order:-

"

Delay condened. The order only gives & dire-
ction to the petitionar to find out any scheme
can be framed. The Union bf India

can examine the matterx and if it is

not possible to frame a scheme, record

its finding accordingly., There is no
obligation cest by the impucned order

that the scheme should be framed in eny

c ase subsect to the ébove dbservations the SLP
is disposed of", b
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cab@wwbs@@@m@mstﬁﬁ@‘sﬁ@éﬁiﬁ@%@@@f;.ﬁet@@s;@ﬁﬁri@:ﬁ@@fg@ae@@@@@@ j
SubsequentlyL the Railway Ldministration consideredx the

pessibility #f framing & theme in the light ef the aire-
ctiens givenjin#Lalji-Shuk@a‘s case by the Bench ef this I
Tribunal which was dlse repested in seme other 0.As which

came fer decision swsequent te the decision in Lalji

Shukla's cas#.

12, The Railway Admipistration in the supplementary

counter affidavit have ind@cated that they have taken a

decisien that ne scheme canbe framed fer Velunteer Ticket

Collecters fer abserptien nd regularisatien in greup'C'
5 | e

category peosts since this weuld militet,cgainst the statutery

‘ |
previsiens l%id down fer Rémruitment ef Ticket Collecters etc

as centdlned in para 127 ef Section B of Chapter I ef the
!

Indian Railw@y hstabllshme+t Manual 1989 Editien.} They have

further taken the view that ne such pests er vacancies exists
en the Railwéys fer Volunteer Ticket Collecters/Mobile Booking

Clerks feor thelr re-engage Fnt en casual er daily basis,

15, It‘was also held mhat re-—enxgagement w111 burden
the public ekchequer and widl alse enlarge backdo*r entry

|

‘ \
and will affict reserVatlen\pollcy as contained in Article
16(4) of the;Gonstltutlon ¢f India. It wes alse held that
framing ef such a scheme fé¥ those Volunteers whe have clearly

worked fer a peried ef mer?ly for 5 te 18 days will be against
public interest as the pos%g filled up by them are generally

by direct recruitment threTgh the Railway Recruitment Board

| [
epen for general cempetitien and the eligible persens at large

would be deprived ef their legitimate rights.

\
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-

indicated that tt was net feasible te draw Up @ scheme as

i 44 ;.
13, Admittedly, this scheme hes been given up after

-

Tequired in orders passed Bn varieus OeA s

16, Shri B.B. Paul has also invited ) our attention

tnmxhim¥§&,0n the basis of an enolegy of the decision by the
b
Principal Bench in 'Neera Mehta'sg Case direction fer re-engage

ment had been passed in the OuAs, While Gasiding allewing the

b

Teview pegitiens it was neted that the decisien in Neere
Mehta's case was confined te Mobile Boeking Clerks and there
is ne parity between Mebile Beeking Clerks énd Velunteer

Ticket Céllectors. The present applicents fell in the later
category;

1

16, ; Quite @ large number of decisiens have been rendered

frem time te time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in Istér decisiens

and & direction te dréew up a scheme was enly previded as in

Lalji Shukla's Case (Supre ), which wgs followed in many other
subseyuent decisions, The turns and twists which have ‘taken
place in the view expressed o°n the guestion have been referregd
to show that the decisions °f this Bench of the Tribunal on
the basis of which the applicantS/%i%iming similar benefit
being extended to them do not holg the field,
1. e may now take up £Or consideration the pleas of
benefit of the

the applicants that the mdecisiong in some 0.As in favour of

similarly situated porsons Mmay be extended to the applicante,

\ ! Gy
It is now feirly well settled that the judgment of the Tribunal
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{bf that mcttfr of any courf doeg not give rise to:a
; A cause of sction. It 1is thé orders of the authoriﬁy
: & concerned or their inacti@’ which give rise to;thF
LI | grievance ald the cause of action based upon thié has to
be considerLd for pﬁrpose of determining whethe# the
petition 1is barred by time under the provisions f Sec.
21 of the Administrative ribunals Acto
» 136 Ac was noted by thé viadras Bench of the dentral
Acministraetive Tribunal i} 5 decisicn reported in (1954
25 AIC|pg.| 20 Tamil [Nadff Divisional Accountants Associa-
%; %ioh'ééd Urs. Vs. Union @2 Indis end Urs, this osiﬁioq.ofv'*

'iaw'hsgibeen clearly af med-in the judgment O ,t5§ ;é4A; 4

gupreme court in 'Bhoop 7ingths,1dnidn of India andlois.ir

(1592 ) 21AIC page 675. efore the Madras Bench the

question of delay was reised and it held +hat since the

éelay has noi been satis actorily expleined the C.A wasS
that

| o

re jacted on the cround 0f 1imitation alone.

case an order adverse iQ the applicents wes pa sed on

14.10.86. A decision on a similar order waes. I nderec

- by the Chandigarh Bench of the Tribunal on 1.5.91. There

after the applicants Assccigtion moved in the meticr and
:

maede & representation.|} S years delay was held as fatale

‘190 A Full Bench of the Ernakulem Bench of|the

Tribunal in & decision reported in (1lg94 ) 28 FJC 177 |has

|
also taken the view that decisions in similar cases ¢annot
| |

'g;ve & fresh cause of |lbction and the pe £i0d must be counte

from the date the clai relatese

5
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2§. The Hon 'ble Supreme Court in 'Bhoop Singh vs, JUnion

1 India snd Urs (Supra ) hagd interalia, held‘that"inordinete
is
and une xplaineg delay and laches by itself/a good ground

to refuse relies 1o the petitioner irrespective of the

merit of his Elolnm, It was alsv observed that Art, 14 or
the Principle of Nen=discrimination is eguitable principle,

Therefore , any welief cllaimed cn thet basis myst itself

be founded on eGuity end not he elien {0 that conqépt",
2%, ve mey also refer +c ¢ relavant Observation mede in a
recent decisiun of Hen, Subrene Court in 'Retan Qaancra
Semant and Crs, vs, Jnion of India ang “Is reported in

1694 §.C.C(L8&S; page 182. The petitioners before the Supre-
e Court in that cage were casual laobourers of south eastern
Railway, They wera eglleged to haye been appointed bet&éen
158469 and Tépresented betwean 1575-78. They, throuch
their petition sought ¢ direction to be issued to the opp.
parties to inclyde their names in Live Cssual Labourers
Register after due screening end to give them re-employment
according to their senicrity, The basis for the claim
amongst others ams was g few judements rendereg by the Apex
court in 1985 andia7 directing the Rallway Authorities to
Prepere a schem: zZnd-to absorb the casual labourers in
éccordance with their Seniority, The petitioners appe ared
10 have made 4 T€presentation in ]19g¢ to the Authopities in g
which it was alleged that chey are npt followine the Orders
Cf the Supreme ceurt, Hich court of Calcutts and Csléutta
Bench of the C.A T, In the facts of the sald case the Hen,
Supreme Court, *tcck the view that since NO explanation has
been civen zs to why the petitioners did not approech til:

1990 held that +wo questions arise;

\ oo PAT

(N



|

| are |
(i) | whether the p%titioners/entitled as &

\

[

A

matter ot right to reemployment,

(ii) whether they have lost ibeir right,

i
if eny, cue to delay.

i o While dealing with the said quesrion the

following observetion vias made i-

mn

"  DPelsy itself“eprives a person of hi
remedy avail%ble in law. 1n absénce| of

any fresh cause of aciion or any legislation
a person who lhas lost his remedy by‘lapse

of time logsdg his right as well",
23, | A Full Bench ot the Tribunal(PEj while
Geciding U.As 767 and 842 of 1969 mede the following
ralevant cbservation:-

| " It is noi openes tc court of record to

pess an order in respect of persans who
cre not even present before it by any

cpplicati or petition., In thiq view

of the matter the view teken in <he
i case of cne cr more employee by # judicial
forum cannot be i?vso facte madelappli-

cable to all other employezs in the same

cadre, rank or situaticn by another
judicial florum."

\

This obsTrvatlon also supports the view taken hereinapove |
. % |

thet the judgment in a/case does not give a cause of

‘ - who

acticn tT another employee,/claims to be similarly !

circumstanced as the applicant in other case esrlier

\

decided.

o« o+ P4
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244 Shri B.B. Fgul, legrned counsel app2aring foz

the raspondonts have invited our lattention to a decision
rendered by the Principal Bench in 'Ashish Chalkraborty Vs,
Union of Indig and uJrs, .eported [in 1994(1, AIJ 382, in
the caid case the feasts are almost identical ss in theL
case in hend, The applicant alleged thet he was engaced
as Mobile Bouckino Clerk from 1,5.€5 0 15.7.85 &nd had not
been engagcd theregfter. He mede| ¢ representation statino
that he has worked| for 32 days inf 1985 and in vieq‘of the
circgler of the Railway Board dated 21.5.92 he be 2lsc
ccnsidered for ebsorption as Mobille Booking Clerk. The
opplicent 's representetion was rejecied and he was informed
that he cennot be cbsorked in terms of the letter dated
12.8.92. In th2 szid czse the gpplicant based his claim
on the bssis of 2 decisicn cf the| F.B. in & similar bunch
¢f the:cases, The Division Bench took the view theat

thare is no perity or similsrity |between the applicants

cas€ end ithe applicanis in the bunch of cases decided

earlier. It was held that since |the services df the
applicent was nol discontinued es a result of Reilway
Beaerd's letier dated 17.11.86., the aprlicent;éwpas@ ;as
k%S'nOt coverzd by para 3‘0f he Railway Board's letter
dated 6,2,9C, Since he was not discherged consequent
upon discontinuance cof the scheme by the zcnal Railway

as & result of letter dated 17.11.86. The same situation
cbtains herein also snd wehave alreedy held accordingly.
25, In the said case, referring tc the decision of the
Supreme ccurt in 'Bhoop Singh Vs. Unicn of Indie and Ors

(Supra), the gjuestion of deley was also

Yo




considgred and it was held that the petition was barred

by limitationg The causé of action having accrued &S in

July 1985. The said O.Alwas filet sometime in the yeer

4 e .
19930 | 1

26, | The learned counsel for the respondents also©

invited ouf sttention to another decision rendered by the

same D1v1w;on Bench of tHe Principal Bench in *Anil Babu

» Sharma gs. Union of Indua and Ors reported in 1594 (1) ATJ

=g

pc=-84. | :

' : 2%. |- | The petlt'?ns before us are clearly barred
by llmltaﬂlon as prOvld'# in Sec. 21 of the Administrataive

TrlbunalS}Act. The pro Fslons of the Railway Board's

ot attracted and applicable to the

letter dsted 6,2.90 is

\
applicants,

29. | Admittedly, the scheme hasx been given up

since aftér 17.11.86 and is no longer in force. This fact
cannot be lo;t sight ofj The applicants therefore, cannot
be grante#[&elleisprayel for by them. The applicants also

raised a plea that one Shri R.N. Shorey and 12 Others Volu-

. s | : :
nteer Ticketl Collectors have been included in he approved

list of 1982, It is, therefore, pleaded thet the responde=-
nts have been given re-%ngagement to some Vol‘nteers as
Volunteer Ticket Collegtors on Pick and Chocse basis.

2q. I In the copnter affidavit, it has been indicat
that the 12 persons nam#d in para 4.1C of the leading C.A

had”been}re-engaged as Mobile Booking Clerks and not as

A%

Volunteef Ticket Collectors. The allegatlon,l therefore,

' | :
hak. been denied. Be that as it may, the applicants would

be entitled to the relief cleimed by them only if it |is

based oniany statutory provision, The act of the respo-

| |
ngents ip re-engaging % few which has been satisfactorily
|




explained will not give rise to discriminstory treatment,
The applicants in effect cre seeking re-engagenmrﬁfiﬁ%ﬁﬁm
strength of having worked for g period panging between

< to 18 céys,which elsc is doubtful ,and has been disputed

by the respondents,

31. In view of the dlscussion hera inakwve , an

& totality of the Circumsiences ve are notl pursueded to

crant the relisfs claimed for by the ek licants, TQ? U, As

lack merii and apes aceordingly dismissed. No Order as to
= Bed '

costs,:

33, The copy of the juugment shall pe rlaced.

%’
On each of the U,As which hiave been dec: deq by this common

j'.Jlogment.,{.:‘f~ B ~
S g
( K. MUTHUKUMAR ) ( B.C. SAkSHEBA J
MEVMBER(A) VICE CHAIRMAN
LaTD; pECERER, (Fy, 1904
/Uv/ i




